- Delhi Legislative Assembly
Bulletin Part-1I

(General information relating to legislative and other matters)
Monday the 9™ September, 2002/18 Bhadrapad (Saka), 1924
Ne. 231

1. 14™ SESSION (SPECIAL) OF THE SECOND LEGISLATIVE ASSEMBLY
OF THE NATIONAL CAPITAL TERRITORY OF DELHEL Hon’ble
Members are informed that a Special Session of the Second Legislative Assemblx
of the National Capital Territory of Delhi will be held on Wednesday, the 11
September, 2002 to discuss the situation arising out of the recent amendments in
the Transaction of Business of the Government of NCT of Delhi Rules.

The sitting of the Legislative Assembly shall commence at 11.00 AM and
continue till it is adjourned for the day, unless the Speaker directs
otherwise.

2. There will be no Question Hour on 11* September 2002.

3. Visitors’ Gallery: Attention of the Members is invited to the direction issued by
the Hon’ble Speaker under Rule 291 of the Rules of Procedure and Conduct of
Business in the Legislative Assembly with regard to admission to the Visitors’
Gallery. The Direction infer alia provide that application forms for the issue of
visitors’ gallery passes must be submitted by 5.00 P.M. on the working day
previous to the date for which gallery passes are required. Thus application for
the passes meant for 11™ September 2002 will be accepted upto 5.00 P.M. of 10®
September 2002.

NOTE:

In order to maintain proper decorum in the House, Members are requested
not to bring Cellular Phones, Pagers or other clectronic gadgets etc. in the
House. If they are in possession thereof, they may kindly ensure that these are
kept switched off as long as they are in the House.

S. K. SHARMA
SECRETARY
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